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[ii] Power Crisis in Bihar
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(iii) Demand for relief to farmers whose crops

have been destroyed by recent rains and

hail-storm
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(iv) Need for a Judicial Enquiry into the
Incident in which seven Customs Officials

lost-lives in Madras

DR. A. KALANIDHI (Madras Central) :
The lives of seven Customs officials have
been lost under tragic circumstances, when a
launch carrying the party of Customs officials
capsized on the morning of 15,4 1983,

The Madras Customs House which
boasts of several large seizers, does not have



